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(v) Advising the oil companies to
tighten up the  supervision over
their retail outlets,

Silent valley project in Kerala

#33. SRHI P. K. KODIYAN:
SHRI K. A. RAJAN:

Will the Minister of ENERGY AND
COAL be pleased to state:

(2) whether Government have taken
any decision on the Silent Valley Pro-
ject in Keralg after a study by a
Centra. Tcam has been completed;

(b) if so, the details thereof;

(c) whether, in the meanwhile, the
State Government has asked the Union
Government to allow them to continue
the work there; and

(d) if so, the details and Govern-
ment’s decision thereon?

THE MINISTER OF ENERGY AND
COAL (SHRI A. B. A. GHANI KHAN
CHAUDHURI): (a) to (d). The Chief
Minister of Kerala, in a recent letter
io the Prime Minister, has asked for
concurrence for going ahead with the
Silent Valley Hydel Project. In view
of the serious reservations expressed
by environmentalists anrl ecologists
about the degradation thatl would occur
if the project is execuled. the Prime
Minister had suggested that the work
should be suspended in order that the
ecological aspecis of {he project may
be fully studied.

Generation of Power by DVC

*34. SHRI DINEN BHATTA-
CHARYA: Will the Minister of ENER-
GY AND COAL be pleased to state:

(a) whether Government are aware
that the Damodar Valley Corporation
(DVC) generates hardly 350 MW to
400 MW now when itg instalied capa-
city was 1,350 MW which cannot even
cater to the barest minimum require-
ments of the coalfields; and
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(b) if so, steps s0 far taken in this
matter?

THE MINISTER OF ENERGY AND
COAL (SHRI A. B. A. GHANI KHAN
CHAUDHURI): (a) The installed
capacity in Damodar Valley Corpora-
tion is 1361.5 MW, comprising 1257.5
MW thermal and 104 MW hydel. At
present there is no hydel generation,
as the reservoirs are low, Most of the
thermal units have been in service foc
a long time, and hence, their effective
capacity is much lower than their rated
figures. On an average, the geners-
tion during the las! three months has
been between 500 and 540 MW. Dur-
ing a period of low generation, distri-
bution of power is based on a pattern
of graded restrictions, under which the
requirements of coal are given the se-
cond highest priority after railway
traction.

(b) Close attention ig being paid lo
the early restoration of units that are
on outage. A number of betterment
measures are being planned for intro-
duction in a planned manner in the
near future. In addilion, the services
of two British Experts are being induc-
ted for analysing the problems and
making suitable recommendations. The
State Government has also been re-
quested to ensure that satisfactory iaw
and order conditions prevail, 1o en-
able the personnal at various power
stations to work jin a congenial at-
mosphere.

Caprolactam Project, Kerala

*35. SHRI E. BALANANDAN: Will
the Minister of PETROLEUM AND
CHEMICALS be pleased to state;

(a) whether the Caprolactam pro-
ject has been given to the Fertilizers

and Chemicals ILtd. gt Alwaye,
Kerala; and
(b) if so. when it is expected to

be completed?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a) and’
(b). No decision has yet been taken
on the proposal for setting up a cap-
rolactam plan at Alwaye Kerala as a
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diversification of the Fertilizers and
Chemicalg Travamcore Limited,

Siddeshwari Irrigation Project

*37. SHRI GADADHAR SAHA: Wwill
the Minister of IRRIGATION be pleas-
ed to state the steps taken by Govern-
ment to expedite the implementation
of the Siddeshwari Irngatlion Project
which aimed to irrfgate 55,000 acres in
Birhum District?

THE MINISTER OF IRRIGATION
{SHRI KEDAR PANKAY): The
Siddeshwari Irrigation Project 1s repor-
ted to be still under investigation by
the Government of West Bengal and
has not been received so far in the
Central Water Commission for obtain-
ing the clearance of the Planning Com-
mission.

Increase in Oil Prices

*38. SHRI R. K. MHALGI:
SHRI PIUS TIRKEY:
Wil] the Minister of PETROLEUM

AND CHEMICALS be pleased to
state: )

(a) whether Government have taken
steps to meet the recent increase in

the oil prices by the Organisation of
Petroleum Exporting Countries;

(b) if so, what has been the actual
increase in the prices of each item of
Petroleum and petroleum  products
since January, 1980;

(c) whether the jmports of oil have
beep reduced due to increase in prices;
and

(d) if not, the reasons therefor?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a)
Yes, Sir. Government have since in-
creased the prices of petroleum pro-
ducts with effect from 8th June, 1980,

(b) A statement is laid in the Table
of the Sabha.

(c) and (d). Imports of oil and
petroleum products are planned om
the basis of the minimum require-
mentg of the economy and no reduc-
tion hag been effecteq on account of
increases in OPEC prices.

Statement
S1. No. Product Selling Unit Increase
Rs./SU
1 LPG. . M.T. Nil
2 M.S. K.L. 650
3 Naphtha (Fertilizers) MT. 475
4 Naphtha (Non-Fértilizers) MT. 210
5 A.T.F. K.L. 1100
6 S.K.oO. K.L. Nil
7 HS.D.O. K.L. 650
8 L.D.O.. . K.L. 650
9 Furnace Oil (Non-Fertilizers) . K.L. 650
1o Fumance Ojl (Fertilizers) . K.L. Nil
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